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SHRI  PRANAB     MUKHERJEE   :   I 
have already said that the extradition pro-
ceedings are in process. 

DR. RAMKRIPAL SINHA : Mr. 
Raghunath Pandey of Muzzafarpur who was 
an ordinary person has in the last ten years 
amassed huge wealth. He has a cinema 
house, several petrol pumps and several 
trucks. What is the source of his income. 
Has the Governmen tt made any 
investigation into the source of his income? 

SHRI PRANAB MUKHERJEE : So far 
as the source of income of Mr. Raghunath 
Pandey or anybody is concerned, whenever 
anybody collects or gets some assets it is the 
duty of the Income-tax Department to look 
into the sources of his assets and levy any 
tax on them, and in the case of Mr. 
Raghunath Pandey it has been done. 

DR. RAMKRIPAL SINHA : How much 
income-tax does he pay ? 

SHRI   PRANAB   MUKHERJEE   :   I 
want specific notice. 

DR. RAMKRIPAL SINHA : Sir, he has 
amassed huge wealth. We want to know 
whether the assessment is correct or not. 
And that can be done only from the 
information   ... 

SHRI PRANAB MUKHERJEE : For that 
I require separate notice. 

MR. CHAIRMAN : He requires separate 
notice for that. 

SHRI SUBRAMANIAN SWAMY : 
Referring to part (a) of the question, how 
many of the arrested smugglers are uranium 
smugglers, and if there is none, the Minister 
should explain why the Government has so 
miserably failed in tracking them. 

SHRI PRANAB MUKHERJEE : I 
require separate notice. 

SHRI SUBRAMANIAN SWAMY : How 
many are uranium smugglers ? 

MR. CHAIRMAN : He has not got that 
information. 

SHRI SUBRAMANIAN SWAMY : Sir, 
as to what is the number of smugglers 
arrested   __  

MR. CHAIRMAN : He has given that 
information. 

SHRI   SUBRAMANIAN     SWAMY : 
How many are uranium smugglers ? 

MR. CHAIRMAN : To the specific 
question as to how many were arrested, he 
has given the number. If you want to split it 
up and want further information, he has not 
got that, and he will get the information and 
supply. 

 
SHRI PRANAB MUKHERJEE : So far 

as the relation between the smugglers and 
the political parties is concerned, we have 
no information whether they have any 
relation. Regarding confiscation of the 
properties of the smugglers, we have to act 
according to the provisions of the law. 

Fall in Lac prices 558. SHRl 
BHAIYA RAM MUNDA: Will   the   
Minister   of   COMMERCE   be pleased to 
state : 
(a) whether it is a fact that the prices of 

stick lac have declined sharply during the 
last four or five months ; 

(b) if so, the reasons therefor ; 
(c) whether it is also a fact that as a result 

of decline in prices, the lac producers of the 
country, mostly tribal people, are facing 
great hardship and the production of the 
crop has become unreamunerative ; and 

(d) whether Government contemplate to 
take suitable measures to stablise the price, 
of stick lac at a remunerative level ? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMERCE (SHRI V. 
P. SINGH) : (a) Yes, Sir. 

(b) The decline is due to a better crop* 
(Baisakhi and Katki) and a fall in trading. 

(c) and (d) : No, Sir. This is being; 
examined. 
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1. 26 small exporters of hand made shellac 
have been thrown out of the trade ; 

2. more than 400 hand made shellac 
manufacturers have been compelled to close 
their factories ; 

 
3. Thousands of maunds of hand made 

shellac is lying in the factory godowns and 
rotting ; 

4. More than 50,000 labourers working in 
the different factories manufacturing hand 
made shellac and more than one lakh culti-
vators, mostly tribal people, have been forced 
to starve ; 

5. The only two millionarers, Mr. Achhu 
Ram Kalkh of and Mr. Samar Singh Jayasa-
wal, have been left in the field to monopolise 
the whole lac trade, manufacturing machine 
made shellac and exporting to foreign 
countries  and  earning  crores   of rupees. 

 
MR. CHAIRMAN : Please resume your 

seat now. 
SHRI V. P. SINGH : Sir, I will attempt a 

short answer for this extensive question. 
First, we do share the concern of the growers 
and I admit there has been a fall in prices in 
April and June. In April and June the 
prevailing prices were about Rs. 16 per Kg. 
Now it is Rs. Ii per Kg. I concede the point 
that there has been some fall so far as 
growers are concerned. 

DR. K. MATHEW KURIAN : Not only 
some but significant. 

SHRI V. P. SrNGH : That is an objective 
thing. But the fact remains that the harvesting 
of this main crop Baisakhi is done in April 
and May. The poor people have no holding 
capacity. So the growers, the tribal people, 
sell it by July. So the sales by growers have 
been at a price of Rs. 16 per Kg. Some sales 
in July have been made at a lower price. 

To-day lac is in the middle man's hands. 
So this is one point which should be consi-
dered. Then the MEP price hike was made on 
30th May 1974 and the hon. Member's 
contention is that because of this hike the 
growers are being affected. To this I would 
draw his attention to the facts of production 
of hand-made shellac in the last few years. 
Its export and its production had been going 
down even before the price hike was made.   
In 1966-67, 
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the export was 6,000 tonnes. It has dropped 
in 1973-74 to 1,500 tonnes. In 1969-70 the 
production was 7,000 tonnes. It dropped in 
1973-74 to 4,000 Tonnes. So even previous 
to the price hike, there was a downward 
trend. The trend as mainly due to 
competition from synthetics, and the 
international demand was going down. The 
year 1973-74 was an exceptional year in 
which petroleum prices went up and the 
prices of synthetics and resins also went up. 
So we could compete in that year and we did 
have an exceptional price. In that background 
there is a drop, but it is not a drop below the 
prices of 1972-73 because they were very 
low before. In 1969-70 it was Rs. 1 -70 per 
Kg. In 1970-71, it was Rs. 2-80 per Kg. In 
1971-72, it was Rs. 2-90 per Kg. In 1972-73 
it was Rs. 10 per Kg. Then it shot up in 
1973-74 to Rs. 20 per Kg. So the present 
price of Rs. 12 per Kg. is still above the level 
of 1972-73 prices. Now regarding the 
question of .revision of MEP prices, we 
intend to have consideration in detail and set 
up a committee of experts and other people 
concerned with this lac industry and take a 
rational decision. Tlie remedy would lie in 
purchases being made through co-operatives 
or through State agencies, for which we shall 
have to contact the State Governments also. 

 
SHRI V. P. SINGH : Sir, I have men-

tioned that we are going to set up a com-
mittee.   It will go into details. 

AN HON. MEMBER   : When   ? SHRI V. 

P. SINGH : As early as possible. 

SHRIMATI SUMITRA G. KULKARNI: 
Sir, petroleum prices have gone up all over 
the world and the petroleum products are in 
short supply. Therefore, this indigenous 
product of the tribal areas and the forest 
wealth of India is bound to be very popular 
and needed all over the world.   Having 

this fact in mind, I would like to ask the 
hon. Minister what is the international price 
of this particular commodity, because the 
rates that he has quoted are in terms of 
Indian currency. Now it is also a known fact 
that the tribals who are collecting this 
shellac in the forest areas in Madhya Pra-
desh, Orissa, Bihar and other parts of India, 
are bieng exploited by these two contractors 
mentioned by Mundaji. 

MR. CHAIRMAN : Please put your 
question. 

SHRIMATI SUMITRA G. KULKARNI: 
What steps is the Government taking in this 
connection ? And what is the difference 
between the international price and the 
Indian, price? Secondly, in the international 
market, this should be negotiated at a better 
rate because there is a shortage of 
petroleum products. This is the reason why 
the price is going up. There is no reason 
why it should go down. 

SHRI V. P. SINGH : Sir, it was precisely 
for the reasons mentioned by the hon. 
Member that in May, we raised the mini-
mum export price (MEP) and it had a very 
good effect on our export earnings. I will 
quote the prices. In 1973-74, the total export 
was 3,115 tonnes and the earning was Rs. 
13 -40 crores. This year till October, i.e. 
from April to October, we have exported 
4,050 tonnes and its value is about Rs. 14 
crores. 

This is the effect of hiking up the price. In 
1973-74 the international price of handmade 
shellac was Rs. 24,216 per tonne and of 
machine-made shellac Rs. 29,000 per tonne. 
As for monopoly which the hon. Member 
mentioned, there are only three exporters of 
machine-made shellac, viz., Messrs. Angelo 
Brothers, Achhu Ram and Samarshingh 
Jaiswal. They make monopoly purchases. 
Even in respect of handmade shellac the 
same condition almost prevails because Mr. 
Achhu Ram controls 50 per cent hand-
made. 

 
SHRI V. P. SINGH : I am on one 

question. I will come to that also. So far as 
the small manufacturers of handmade 
shellac are concerned, because it is 
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in the decentralised sector ready statistics 
are not available. It is estimated that 
between 200 to 400 manufacturers are there. 
Monopoly purchase in the hand-made sector 
is also there. A proper remedy would be co-
operatve purchases or State purchases when 
the lac comes into the market. Then, they 
cannot play havoc with the growers. 

SHRI RABI RAY   :  On a point of 
.order. . . 

SHRI N. G. GORAY : You have already 
ruled that there will be no point of order 
.during Question  Hour. 

SHRIMATI SUMITRA G. KULKARNI: 
My question has not been answered. I asked 
the hon. Minister, in view of the fact that the 
prices of petroleum products have gone up, 
what steps has he taken to see that we get a 
competitive rate in the international market. 
This is the crux of the problem  and  it  
earns  foreign  exchange. 

SHRI V. P. SINGH : In this connection 
we have taken some measures. The mini-
mum export price declared in 1970 was Rs. 
235 per kg. In 1971 it was Rs. 238 per kg. 
In 1973 it was Rs. 471 per kg. Because of the 
consideration pointed out by the hon. lady 
Member, in May, 1974 we hiked it from Rs. 
471 to Rs. 2,356 per kg. 

MR. CHAIRMAN : Shri Goray. 
SHRI  N. R. CHOUDHURY   :  On  a 

point of order . . . 

MR. CHAIRMAN : No point of order-
now. It has been accepted by alL Now, you 
cannot create a new situation. 
SHRI N. G. GORAY : Sir, this question 

assumes very great importance because it 
concerns the tribal people to whom we are 
not giving alternative employment and who 
are self-employed so to say. I would like to 
know two things from the Minister. One is, 
the international price of shellac been 
fluctuating very violently and there is a 
sharp spurt. We have not been able to 
understand why such a sudden spurth as 
occurred in the price of shellac in the inter-
national market. The question came up for 
consideration in the ICAR and 1 had had 
asked Dr. Swaminathan why such a spurt 
had taken place. He said that they have not 
been able to understand to what (uses shellac 
has been put in the Western 

countries. They suspect that there are certain 
undivulged, unknown uses to which shellac 
has been put and which are not known to us. I 
would like to know whether any special 
effort has been made to find out why is it that 
the shellac prices have suddenly jumped up 
in the international market. 

What particular use they are making of 
this material ? That is number one. The 
second thing is this : Because this concerns 
the tribals, I would like to know whether 
any special efTort has been made to see that 
the exports are routed through the STC or 
the co-operatives have been encouraged. I 
understand that our principle is that we 
would always help the backward people. 
Now, these are the backward communities 
and I would like to know what special 
efforts are being made by the Ministry to 
help these people so that they get the money 
and the other help that they deserve. 

SHRI V. P. SINGH : Sir, the first question 
is why there has been a spurt in the price of 
shellac in the international market. As far as 
I understand it or we understand it, 
synthetic resins were quite a good substitute 
for shellac and on account of that the 
shellac prices were down. But, due to the oil 
crisis on account of which the petroleum 
prices went up, the synthetic resin prices.. • 

SHRI N. G. GORAY : These prices went 
up long before the oil prices and I would 
like to point out this to you. 

SHRI V. P. SINGH : This is our know-
ledge about the problem Sir, and there can 
be differences ... 

SHRI RABI RAY : Do you agree with 
Mr. Goray or not   ? 

SHRI V. P. SlNGH : We believe that due 
to the oil crisis there svas the hike tn the 
prices of petroleum which resulted in the rise 
in the price of synthetic resins and that was 
the main cause for the rise in the price of 
shellac. As far as the question of its special 
use is concerned, the question of its hidden 
use, I think we can make efforts to find out 
what these uses are. If any further 
information can be furnished by the honour-
able Member, v. e would be very glad. Then, 
about the suggestion that the purchases be 
made by the public sector or by the co-
operatives, I think it is suggestion which 
should be given serious consideration. 

SHRI RABI RAY : STC also should be 
included. 
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SHRI V. P. SINGH : I have said that. 

SHRI N. G. GORAY : Exports should 
not be in the hands of the monopoly houses. 
The STC should be there. 
1 

SHRI V. P. SINGH : When I said that, it 
included the STC also. This is a suggestion 
which does need serious consideration. 

DR. RAMKRIPAL SINHA : Sir, two 
very important issues are involved : The 
first thing is that there is a marked decline in 
the foreign market, that is, our exports of 
shellac are declining. Has the Government 
gone into this question ? Why are our 
exports of this material declining? The price 
is increasing, of course. But the volume of 
export is declining. Why ? I would like to 
put another question also which is related to 
this. The price was Rs. 16/- and then it came 
down to Rs. 12/- per Ks. But, actually, the 
farmers are getting only about Rs. 3/- or Rs. 
2/-and in Pakur in Santal Pargana, there was 
a very big industry and lakhs of tribals and 
the tribal farmers used to sell this and that 
was a source of their livelihood. But lakhs 
of them are unemployed now. That is the 
case with a place called Kunti in Ranchi 
district where we had   this   industry .... 

MR. CHAIRMAN : Please put your 
question. 

DR. RAMKRIPAL SINHA : I would like 
to know why, when the price is Rs. ] 2/-or so 
which the Government also accepts, only 
about Rs. 3/-or Rs. 2/- paid to the farmers 
and what steps is the Government going to 
take to ensure that the farmers get at least 
the price of Rs. 12/- per kg. and also what 
steps are going to be taken for export 
promotion and market studies so that the 
exports of the this material are augmented ? 

MR. CHAIRMAN : Yes, Mr. Minister. 

SHRI V. P. SINGH : Sir, the honourable 
Member is right when he says that quantity-
wise the exports have fallen. But, value-wise, 
there has been a great spurt in the earnings. 
As I have mentioned earlier, last year, we 
had done for about Rs. 13-4 crores during 
the whole year, but up to October, we have 
done for about Rs. 14 crores or so already 
and orders worth Rs. 4 crores are pending. 
So, there has been a spurt in the value or in 
the earnings. 

About the reasons why quantity-wise we 
have gone down, one of the reasons has been 
fall in production; and also fall of 
international demand. About growers 
getting the price of Rs. 12,... 

DR. RAMKRIPAL SINHA : Now when 
the demand has fallen, is there any substi-
tute which is replacing our lac ? 

SHRI V. P. SINGH : Sir, I have repea-
tedly said that there is a substitute. I do not 
know what substitute answer I should give. 

MR. CHAIRMAN : Yes, you have 
already told that.   Next Question. 
559. [The questioners (Shri  Lakshmanan and 
Shri M.   Kamalanathaii)  were absent. For 
answer, vide cols 26 infra.] AGREEMENT FOR 
IMPORT OF FERTILISERS FROM POLAND 

*560. SHRIMATI PRATIBHA SINGH t: 
SHRIMATI   SUMITRA   G.   KUL-
KARNI : 
SHRIMATI SUSHILA  SHANKAR 

ADTVAREKAR : 
Will the Minister of COMMERCE be 

pleased to state : 
(a) whether it is a fact that the MMTC 

has recently entered into an agreement with 
a Polish agency for the import of fertilisers ; 
and 

(b) if so, the quantum of fertilisers to be 
imported from Poland and the terms of the 
agreement ? 

THE   MINISTER   OF  COMMERCE 
(PROF.   D. P. CHATTOPADHYAYA) : 
(a) and (b) MMTC has entered into a 
contract with M/s "CIECH", Polish 
enterprise, for import of the following 
quantities of fertilisers under the 1974 Indo-
Polish trade plan :— 

 
Deliveries ot these fertilisers are expected 

to be completed by March, 1975. 

fThe question was actually asked on the 
floor of the House by Shrimati Pratibha. 
Singh. 


